
c.P No. s23l(MAH)/2017

SHRI B-S.V. PRAXASH KUMAR
MEMBER (J)

SHRI V, NALI"ASENAPATHY
MEMBER (T)

ATTENDENCE CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y LAW TzuBUNAI ON 10.1 I.2OT7

NAME OF THE PARIIES M/s. Hesiba Manpower & Security Pvt. Ltd
V/ s.

ROC, Mumbai

C(IRAM Present:

3&

ORDER

CP No. s23l2SZNCLT/MB/MAH/2017

At request of the Petitioner's Coursel, list this matter on 29.11.2017

sdl-
B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

SECTION OF THE COMPANIES ACT: 252 of the Companies Act, 2013.

S. No. NAME DESIGNATTON SIGNATURE

sd/-


